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S.No. l

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

ORGANIC WORLD PRIVATE LIMITED (UNDER CIRP) OPERATING IN FOOD AND
BEVERAGES INDUSTRY AT INDORE

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

_RELEVANT PARTICULARS

Name of the c;porate debtor along with PAN
& CIN/ LLP No.

Organic World Private Limited
CIN No: U01114MP2020PTC051205

PAN: AADCO1468J

e

2. | Address of the registered office 211, Milinda Manor, 2 RNT Marg,
Indore Tukoganj, Indore, Indore,
Madhya Pradesh, India, 452001
| 3. [ URL of website ] : | Not Available
4. | Details of place where majority of fixed assets | Indore. Madhya Pradesh
| are located &
| 5. | Installed capacity of main products/ services NIL =
6. | Quantity and value of main products/ services | NIL
Lold in last financial year
, 7. | Number of employees/ workmen | NIL as on [nsolvency Commencement
{al : | Date .
8. | Further details including last available financial | The details can be obtained by
| statements (with schedules) of two years, lists of requesting on email:
| creditors are available at URL: | cirp.organicworld@gmail.com .
9. | Eligibility for resolution applicants under | The details can be obtained by
section 25(2)(h) of the Code is available at URL.: requesting on email:
| | cirp.organicworld@ginail.com
10.| Last date for receipt of expression of interest | October 19, 2026
I'1.| Date of issue of provisional list of prospective | October 29, 2026
resolution applicants _
12.| Last date for submission of objections to | November 03, 2026
1_provisional list . &
13.] Date of issue of final list of prospective | November 13, 2026

| resolution applicants

14.

Date of issue of information memorandum,
| evaluation matrix and request for resolution
| plans to prospective resolution applicants

15.]

| November 18, 2026

Last date for submission of resolution plans

— 4

December 18, 2026

16.

Process email id to submit Expression of Interest

| cirp.organicworld@gmail.com

175

| status as MSME

Details of the corporate debtor’s registration

>fakul Thidi

The Corporate Debtor is an MSME

14
2 -
PV ALE ited

\2,
»no
—
[N
Sy
Co
o

Sy

»*

N\

Interim Resol2idj Brofessional of Organic World Private Limited

IBBI Registration No: BT/IPA—OOZ/IP-NOI 149/2021-2022/13806
AFA validity: June 30, 2027

Address:

Flat No. 1405, J Block, Rainbow Vistas,

Green Hills Road, Moosapet, Hyderabad, Telangana-500018

Date: October 03, 2026
Place: Hyderabad
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FOILED ENTRY | Incident occurred in BOP Rajoke area of Tarn Taran

BSF thwarts infiltration
bid, shoots 2 Pak intruders

IANS
AMRITSAR

The Border Security Force
(BSF) on Friday thwarted a
major infiltration attempt
across the India-Pakistan
border in Punjab by neutralis-
ing two Pakistani intruders
who tried to sneak into Indian
territory in the state's Tarn
Taran district, officials said.

The incident occurred in
the BOP Rajoke area of Tarn
Taran early in the day.

At least three individuals
were moving towards the In-
dian border from the Chat-
tanwala area on the Pakistani
side, the sources said, adding
that they were challenged
and warned against moving
any further. When they did
not pay any heed and kept
moving towards the Indian
side, the BSF personnel
opened fire.

While two infiltrators were
shot dead, a third one man-

aged to run back. The identity
of the neutralised Pakistani
intruders is yet to be ascer-
tained.

The dead bodies have been
handed over to police for a

post-mortem  examination
and further proceedings are
underway, in close coordina-
tion with the Punjab Police.

The incident underscores
the level of alertness main-
tained by security agencies
regarding infiltration at-
tempts along the India-Pakis-
tan border in the Punjab
sector.

The incident comes amid
continued security concerns

According to
sources, the BSF
troopers swung

into action after no-
ticing suspicious
movement near the
border and chal-
lenged the pur-
ported infiltrators
e

along Punjab's 553-km-long
international border with
Pakistan, which has witnessed
several infiltration and cross-
border smuggling attempts in
recent years. However, several
of these were successfully
foiled by the BSF jawans.
Meanwhile, Punjab Police
dismantled two illegal arms
and narcotics supply net-
works and apprehended four
accused and recovered 10 kg
of heroin and 10 pistols.
Preliminary investigation
revealed that the accused are

allegedly linked to foreign-
based smugglers and are in-
volved in procuring illegal
weapons and narcotics, Direc-
tor General of Police Gaurav
Yadav said.

Two first information re-
ports (FIRs) were registered
in Amritsar. Further investi-
gation is underway to un-
cover the complete network
and establish the backward
and forward linkages, he
added.

In a related earlier devel-
opment, Amritsar Rural Po-
lice had dismantled an
illegal arms and narcotics
supply network with the ar-
rest of three people, com-
prising a woman, her
husband and her brother.
The police had recovered
10.030 kg of heroin, two
sophisticated assault rifles,
including an AK-47 and an
AK-56, along with three
magazines and 10 cartridges
from their possession.

Naval Commanders'
Conference 2026
ends with call for
high operational
preparedness

Agencies
NEW DELHI

Naval commanders dis-
cussed operational pre-
paredness, logistics,
maintenance and reforms
undertaken in the field of
training and human re-
source management at a
three-day conference, which
concluded here, an official

said on Friday.
The second edition of the
biannual Naval Com-

manders' Conference 2026,
conducted from September
29 to October 1, was ad-
dressed by Minister of State
for Electronics and IT Jitin
Prasada, who highlighted
the importance of acceler-
ating technology adoption,
said the official in a state-
ment.

Prasada also stressed
strengthening domestic ca-
pabilities in key sectors such
as semiconductors, Al and
quantum technologies.

The operational prepared-
ness and logistics were dis-
cussed against the backdrop
of the evolving global secur-
ity environment, rapid ad-
vances in  technology,
including the absorption of
Al and the growing role of
autonomous and uncrewed
systems, the statement said.

World looks to
India for answers
to global
challenges:
Mohan Bhagwat

Agencies
MUMBAI

RSS Sarsanghchalak Mohan
Bhagwat on Friday empha-
sised that the modern world is
navigating severe dilemmas
arising from conflicting prio-
rities, noting that global expec-
tations from India are higher
than ever to offer a balanced,
harmonious path forward.

Addressing a gathering fol-
lowing his visits to inter-
national hubs, including New
York, Toronto and London,
Bhagwat observed that cur-
rent global crises stem from
individual pursuits that clash
with collective welfare, con-
flicting allegiances, and devel-
opment models that neglect
environmental sustainability.

Bhagwat underscored the
need for a balanced approach
where individual happiness
does not infringe upon others,
and economic progress goes
hand in hand with ecological
preservation.

Drawing from ancient In-
dian wisdom, he highlighted
that while the world appears
fractured on the surface,
everything is fundamentally
interconnected. Harming one
part of society or the environ-
ment ultimately impacts
everyone, he said.

Newborn found abandoned, 2 held

PTI
BALRAMPUR

A newborn girl allegedly aban-
doned in a paddy field with a
piece of cloth stuffed in her
mouth was rescued by police
in Balrampur district, following

which a 22-year-old woman and
her mother were arrested for al-
legedly attempting to kill the infant,

officials said on Friday.

Superintendent of Police Martand Prakash
Singh said the one-day-old baby, wrapped in a

\

ks,

plaint was sub-

sequently lodged

by the village watch-

man at Shridattaganj police
station, Singh said.

During the investigation,

SP said.

Police retrieved the baby from

the field and took her to the ma-

ternity ward of a government
hospital in Balrampur for medi-

cal treat-
ment, he said.
A com-

Landslide
hits border
fuel station

Agencies
ASSAM

A massive landslide oc-
curred at Ten Mile in Jora-
bat along the
Assam-Meghalaya border
on Friday, with a large por-
tion of a hillside collapsing
behind a fuel station.

A huge mass of earth,
rocks and debris came
crashing down and spread
across the fuel station
premises, covering nearly
half the area.

Several videos of the
incident have since gone
viral on social media.

Two vehicles parked on
the premises were also hit
by the debris and suffered
minor damage, shows one
of the videos.

The landslide occurred
close to the busy fuel sta-
tion, triggering panic in
the area. No casualties
have been reported so far.

The extent of the dam-
age is being assessed. Offi-
cials said they will
examine the condition of
the remaining hillside to
determine whether there
is a risk of further soil
movement.

The Jorabat stretch has
several hill-cut areas, and
landslides have remained a
concern during periods of
heavy rain.

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
ORGANIC WORLD PRIVATE LIMITED (UNDER CIRP) OPERATING

IN FOOD AND BEVERAGES INDUSTRY AT INDORE
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

nation

Indore, Saturday, October 3, 2026

SUVENDU SAYS TMC’S NAME,

v

NANDIGRAM

West Bengal Chief Minister
Suvendu Adhikari on Friday
said the name and symbol of

SYMBOL ERASED FROM BENGAL

‘OCTOBER 6 AUSPICIOUS OCCASION
TO BUILD TIES WITH BJP’

est Bengal Chief Minister Suvendu Adhikari on
Friday reached out to the minority community

voters of Nandigram, stating that the bypoll on

the

state.

He was referring to the
EC allotting different names
and symbols to the Mamata
Banerjee and the Arup Roy
factions of the party, which

Trinamool
have been erased from the

October 6 was the “most auspicious occasion to build a
friendship” with the BJP. Addressing a rally at Birulia
Bazar in Nandigram, an area traditionally considered to
be a vulnerable area for the saffron party on account of
the presence of a large number of Muslim voters, Adhi-
kari said that “turning their faces away (from BJP)
would serve the community no good” anymore since
the TMC has “ceased to exist”.

Congress

ruled the state for 15 years

before the BJP dislodged it
from power this May.
"The name and symbol of

the Trinamool Congress
have been erased from the
state,” he said, while can-

vassing for BJP's Nandigram
bypoll candidate Hasirani
Rath.

1. [Name of the corporate debtor along
with PAN/ CIN/ LLP No.

PAN: AADCO1468J

Organic World Private Limited
CIN No: U01114MP2020PTC051205

N

white cloth, was found in a paddy field in Ki-
thura village in the Shridattaganj area on Sep-
tember 17.

The infant was found in a pitiable condition
with a piece of cloth stuffed in her mouth, the

police suspected a local
young woman who had been
pregnant but had not been
seen in the village for the past
one to two months.

Western Railway -

Tender No : GEM/2026/B/8103002, Date : 30.09.2026
Name of the work with its location : Monthly Basis Cab & Taxi Hiring Services-
Monthly Basis Cab & Taxi Hiring Services- MUV-2500Km X 320Hrs, Outstanding
24 X 7 with driver for Coaching Depot Indore for a period of 24 Months., Approx.
cost of work : ¥ 1368000/-, Earnest Money to be deposited : ¥ 27360/-,
Completion period of work : 02 Year from date of issue of LOA, Address of the
office from where the tender opened : Office of the Sr.CDO/IND, Western Railway,
Ratlam division, Date & Time for submission : Closing Time 02/11/2026 14:00
Hrs, Website particulars & notice board location : Tender documents can also be
downloaded from the GEM website www.gem.gov.in.

Follow us on: [Z twitter.com/WesternRly
uen<+>1l oIcist 31 vailda
oRIfcrR URIRf, AT e HelfRer, 3539 H.U.

HHAID :- 3208/HTER/26

11— ECRAT UGra 2q fasifla —::

Ratlam Division

ADM/274

Iooid fR=idh :- 01-10-2026

AFRIETCT B 3R Sl | STeromie & el &t Rt v fbe
STt &q et ferferer vandt dev et TR faE A 2026 HED_540079_1 Date
01-10-2026 YIfOTd &t 18 &, foreran aifer#t fafdr 21-10-2026 freffRa 2 |

. |Address of the registered office

211, Milinda Manor, 2 RNT Marg, Indore Tukoganj,
Indore, Indore, Madhya Pradesh, India, 452001

w

. | URL of website

Not Available

~

assets are located

. | Details of place where majority of fixed

Indore, Madhya Pradesh

5. |Installed capacity of main products/ services [N

L

6. | Quantity and value of main products/ [N
services sold in the last financial year

L

7. | Number of employees/ workmen

NIL as on Insolvency Commencement Date

8. |Further details including last available
financial statements (with schedules) of two
years, lists of creditors are available at URL:

The details can be obtained by requesting on

email: cirp.organicworld@gmail.com

9. | Eligibility for resolution applicants under section
25(2)(h) of the Code is available at URL:

The details can be obtained by requesting on

email: cirp.organicworld@gmail.com

10. | Last date for receipt of expression of interest| October 19, 2026

11.| Date of issue of provisional list of
prospective resolution applicants

Qctober 29, 2026

provisional list

12, | Last date for submission of objections to

November 03, 2026

resolution applicants

13. | Date of issue of final list of prospective

November 13, 2026

14. | Date of issue of information memorandum,
evaluation matrix and request for resolution
plans to prospective resolution applicants

November 18, 2026

15.| Last date for submission of resolution plans

December 18, 2026

of Interest

16.|Process email id to submit Expression

cirp.organicworld@gmail.com

17.| Details of the corporate debtor’s
registration status as MSME

The Corporate Debtor is an MSME

For Organic World Private Limited|

Prakul Thadi|

Interim Resolution Professional of Organic World Private Limited
IBBI Registration No. IBBI/IPA-002/IP-N01149/2021-2022/13806
AFA validity: June 30, 2027,

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED
Registered Office: “CHOLA CREST” 3rd Floor, C-54 & 55, Super B-4, Thiru vi ka
Industrial Estate, Guindy, Chennai - 600 032.

E-AUCTION SALE NOTICE FOR THE SALE OF IMMOVABLE PROPERTIES
E-auction Sale Notice for the Sale of Immovable Assets under Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002, r/w rule
9(1) of Security Interest (Enforcement) Rules, 2002. (Rule 8 & 9)

Notice is hereby given to the public in general and in particular to the Borrowers / Co borrowers /
Mortgagor (s) that the below described immovable properties mortgaged to the secured creditor,
the Symbolic / Physical possession of which has been taken by the Authorised Officer of
Cholamandalam Investment and Finance Company Limited, the same shall be referred herein
after as Cholamandalam Investment and Finance Company Limited. The Secured Assets will be
sold on “AS IS WHERE IS” “AS IS WHAT IS, and “WHATEVER THERE IS” basis through E-
Auction.

It is hereby informed to General public that we are going to conduct public E-Auction through
website https://bankauctions.in/

EIXE  Loan Nos. TLO1IND0000061242. 1. M/s. Nayak Construction, (Borrower), No. 58,
Dhapala Tandapura, Dhapla, Dhani, Dhar, Madhya Pradesh — 454 552, 2, Mr. Gulab Nayak, (Co
Borrower), No. 58, Dhapala Tandapura, Dhapla, Dhani, Dhar, Madhya Pradesh — 454 552, 3. Mr.
Hukum, (Co Borrower), No. 58, Dhapala Tandapura, Dhapla, Dhani, Dhar, Madhya Pradesh — 454
552, 4. Mrs. Totabai, (Co Borrower), No. 58, Dhapala Tandapura, Dhapla, Dhani, Dhar, Madhya
Pradesh — 454 552, 5. Mr. Sukram Nayak, (Co Borrower), No. 58, Dhapala Tandapura, Dhapla,
Dhani, Dhar, Madhya Pradesh — 454 552., Outstanding Amount Rs. 58,17,832/- as on

19.09.2026 DESCRIPTION OF THE IMMOVABLE PROPERTY :

Allthat piece and parcel of the house property situated at survey no. 351, Gram Banjarapura, Tehsil
Dharampuri Dist. Dhar M.P. Total area 7620.00 sq. ft. (708.178 sq. mt.), and bounded as follows:
East : Land of Sukram Nayak, West : Remaining land of Sukram Nayak, North : Land of Mansingh,
South : Land of Munna and Land of Temple then Road.

Reserve Price:Rs. 38,60,000/-, EMD:Rs.3,86,000/- BidIncremental Amount(inRs.):Rs.50,000/-

Loan Nos. TL01IND00000046232. 1. M/s. Jangid Sales Corporation, (Borrower),
Survey No. 297, Sanjeet Road, Jaggakhedi, Mandsaur, Madhya Pradesh — 458 001. 2. Mr.
Rajendra Kumar Sharma, (Co Borrower), Ward No. 20, Gram - Budha, Teh - Malhargarh, Post -
Budha, Mandsaur, Madhya Pradesh — 458 556. 3. Mrs. Rekha Sharma, (Co Borrower), Ward No.
20, Gram - Budha, Teh - Malhargarh, Post - Budha, Mandsaur, Madhya Pradesh — 458 556. 4. Mrs.
Deu Bai Sharma, (Co Borrower), Ward No. 20, Gram - Budha, Teh - Malhargarh, Post - Budha,
Mandsaur, Madhya Pradesh — 458 556. 5. Mr. Mangilal Sharma, (Co Borrower), Ward No. 20,
Gram - Budha, Teh - Malhargarh, Post - Budha, Mandsaur, Madhya Pradesh — 458 556. 6. Mr.
Mahesh Kumar Sharma, (Co Borrower), Ward No. 20, Gram - Budha, Teh - Malhargarh, Post -
Budha, Mandsaur, Madhya Pradesh — 458 556., Outstanding Amount Rs. 1,87,90,850/- as on

24.09.2026 DESCRIPTION OF THE IMMOVABLE PROPERTY :
Item 1: All that piece and parcel of a diverted land bearing survey no.390/1/1, survey no.390/1/2,
survey no.390/2, survey no.390/3, vill- budha, PH.No.49, Tehsil malhargarh, Dist. Mandsaur M.P.
Area 0.35 hect (or 3500 sq.mtr.) Bounded as Follows: East : Remaining land of this survey no, West
: Land of faruk ali and koushalya bai, North : Road of farm, South : Remaining land of seller and land
of ashok jain.

Reserve Price:Rs. 1,10,00,000/-, EMD: Rs. 11,00,000/-Bid Incremental Amount(in Rs.): Rs. 1,00,000/-

Item 2: All that piece and parcel of the property Situate at residential cum commercial house
situated on the land survey no.2628, at gram budha tehsil malhargarh PH.No.49, Tehsil malhargarh
Dist. Mandsaur M.P. Area 2043.86 sq.ft. or 189.88 sq.mtr. Bounded as Follows: East : House of
Kanwarlal, West : House of Ramanand, North : Main Road, South : House of Rafiq shah.
Reserve Price: Rs. 34,00,000/-, EMD:Rs. 3,40,000/-, Bid Incremental Amount(in Rs.): Rs. 1,00,000/-
[EIXE Loan Nos. TLO1BPL0000059530. 1. M/s. Umesh Yatayat Agency, (Borrower) No. 545,
Near Sunshine Public School, Sudama Nagar, Indore — 452 009. 2. Mr. Yashwant Talwar, (Co
Borrower) No. 545, Near Sunshine Public School, Sudama Nagar, Indore — 452 009. 3. Mrs.
Mirabai Ishwardatta, (Co Borrower) No. 545, Near Sunshine Public School, Sudama Nagar,
Indore —452 009. Outstanding Amount Rs. 80,73,123/- as on 25.09.2026
DESCRIPTION OF THE IMMOVABLE PROPERTY :
All the piece and parcels of immovable property GROUND FLOOR/PORTION NO. G-01,
KRISHNA PALACE, PLOT/HOUSE NO. 545, SUDAMA NAGAR, SECTOR-A, TEHSILAND DIST
INDORE (MP). The admeasuring 113.99 Sq.Mtr. bounded as under:- On or towards East by :
ROAD, On or towards West by : PLOT/HOUSE NO. 544, On or towards North by : PLOT/HOUSE
NO. 546, On or towards South by : PLOT/HOUSE NO. 545-A.
Reserve Price:Rs.51,10,000/-, EMD:Rs.5,11,000/-, Bid Incremental Amount(inRs.): Rs.1,00,000/-

E-Auction Date And Time : 24/10/2026 — 11 AM to 12PM (with unlimited extension of 3 mins each)

< Chola

Enter a better life

Last Date of Submission Of Emd : 23/10/2026, Date of Inspection Of Property : As per the appointment

1.The interested participants / bidders are requested to visit the website https://bankauctions.in &
www.foreclosureindia.co. For details: help, procedure and online training on e-auction, prospective
bidders may contact M/s. 4 Closure, (Contact Person: Mr. Nithesh Pawar, Ph. No. 8142000725,
Email: nithesh@bankauctions.in

2. For Further details on terms and conditions please visit :- https:/bankauctions.in & https
:/lcholamandalam.com/new/auction-notices to take partin e-auction or contact Mr. Amit Sharma —
Ph. 7566766000 /Mr. Abhijit Deshpande — Ph. 9867000553.

THIS IS ALSO A STATUTORY 15 DAYS SALE NOTICE UNDER RULE 8(6) & 9(1) RULE 8 &
9 AND OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002

(3. Foua R7) Date: October 03, 2026 Address: Flat No. 1405, J Block, Rainbow Vistas,| | Date : 03.10.2026 Authorized Officer
araret Place: Hyderabad Green Hills Road, Moosapet, Hyderabad, Telangana-500018] | Place : Dhar, Mandsaur, Indore Cholamandalam investment and Finance Company Limited.
Wt dletot 36 TRitera
SINTEENT ATerd FeIfreerd, Fwotet M/s. SHRIRAM ASSET RECONSTRUCTION PRIVATE LIMITED (SARPL)

SAIEIGITeTd GiaTe da da foTa9r aar e

"I -5 YATAROT URET SR SHIeATT, Eellerist Yfetd o= & UTd, Te1-462016
é—ﬁ?f—mptownplan({tﬁmp.gov‘in, FHTT-0755-2427096

Fregegt

Eddll

SHHIH-1/524823/202 6/ T/36/ WUSA/ITi- F/7M/2025 2026

e T R e I e s, 1973 (RHish-23 W 1973 ) i ORI 23-% I STURT (1) & WUE (F)
el g BT Witk STl & I8 SRR feham ST 2 fof, Weimeteh, e < g & yenfdee woean o
ST, 203 1 T ST T AT R

SHRIRAM

Asset Reconstruction

st feie 29.09.2026

Regd. Office: Shriram House, No.4, Burkit Road, T. Nagar, Chennai-600017 | Corporate Office: Unit No.FF-A-05,
A Wing, First Floor, Art Guild House, Phoenix Market City, LBS Marg, Kurla(West), Mumbai-400070 |
Website:www.shriramarc.com; Customer care No: 1800 120 2389; Email: customercare@shriramarc.com

PUBLIC NOTICE: E-AUCTION-CUM-SALE NOTICE OF IMMOVABLE PROPERTY

E-Auction for Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 read with provision to Rule 6,8 (6) and 9 of the Security Interest (Enforcement) Rules, 2002 as per Appendix-IV-A
Notice is hereby given to the public in general and in particular to the Borrower/s, Guarantor/s and Mortgagors that the below described immovable properties mortgaged/ charged
to secured creditor, now M/s Shriram Asset Reconstruction Private Limited, acting in capacity as Trustee of various SARPL Trust [pursuant to assignment of financial assets
vide registered Assignment Agreements] (hereinafter referred to as "SARPL") under Section (5) of the SARFAEI Act having acquired the financial assets pertaining to various
borrowers including the Borrowers, Co-Borrowers and Mortgagors mentioned herein below together with the underlying security interest created thereof along with all the rights,
tittle and interest thereupon from /Original Lender/Assignor M/s Jana Small Finance Bank Limited (JSFBL), the Physical Possession of which has been taken by the
Authorized Officer of Original Lender/Assignor and/or Shriram Asset Reconstruction Private Limited, viz. secured creditor in capacity of Trustee of SARC-Trust-16, the
assignee of the loan sanction and disbursed by Assignor M/s Jana Small Finance Bank Limited will be sold on "As is where is", "As is what is" and "Whatever there is"
as per below mentioned auction schedule for recovery of the outstanding amount together with further interest, charges, cost, expenses etc. thereon to SARPL viz. secured
creditor from the Borrower, Co-Borrowers and Mortgagors, as mentioned in the table as per proviso to Rule 8(6), & Rule 9(1) of the Security Interest (Enforcement) Rules, 2002.

[Acting in its' capacity as Trustee of various SARPL Trusts]
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% | T/ TeEeE | e oI (BFILH) T AT o YT yeET Details of Borrower, Co-Borrowers and Mortgagors, amount due, Short Description of the immovable property/ies and encumbrances, known thereon, if any, reserve price,
e FHE - Ffée -Sswim | wRafed o-swm eamest money deposit, Increment Bid, Auction date and date of Inspection are also given as under:
FaTEa mﬁﬁ-{w%ﬁ Loan Account No, | [Name)of Borrowers/ Date & Amount of Reserve Price, EMD, Bid Aucti d Contact Person
Trus;fb:\asrz%ﬁol‘:lame cghz‘:;mgfsrfl 13(2) Demand Notice also Increment, Last Date of Ins ect?:nlz}na:en & Time Details AO and
1 mirmw 10 0.1994 0.1994 Original Lender Mortgagers Possession related details submission of Bid Form P Service Provider
2] WI ftem | 1172 0.0044 0.0044 A STETE ) Notice Dated 22-12-2025 Reserve Price: Rs. 4,60,000/- Auction Date & Timings: Mohammed
v o e | o o A 4TATO30001011 | 1) Mr Mohan Singh | for a sum of R, 527,74099/ | Bid Increment: Rs. 30,000 | 22101025 & From 11.00 am to|_ Zishan Khan
T Under SARC Slo Bahadur Singh | (Rupees Five Lakh Twenty Seven | EMD Amount: Rs. 46,000/- 02.00 pm 7974726613
. . Thousand Seven Hundred Fourty (10% of RP) Lo . Mahendra
Tehdl 0.2038 0.2038 - :
F Trust- 11 with Mis 2) Mrs. Guddi and Ninety Nine Paise Only) Last date and Timings Inspection Date & Timings: Bramhane -
o1 - Jana Small Finance | Kunwar Wio Mohan due as on 11-12-2025 for submission of 16-09-2026 &Fof:m 11.00am.to| 9029290202
. $20. g Bank Limited. Singh Possession Type & Date: EMD: 21-10-2026 -00 pm. Sumesh Mittal-
1. TR +1fer 3 afeor feem # 20.0 HeX <reT@vEar - SR adH AN R € | S Wi i et feehr AT, 2031 g Poysioal on 31.07-2026 From 11 am. to 0400 pm. | Encumbrances: NOT KNOWN. | 6065567797

DESCRIPTION OF MORTGAGED PROPERTY

All that piece and parcel of land bearing House Property No.307, total admeasuring area of 450 Sq.Ft., (41.8064 Sq.Mtrs.), together with construction thereon, situated at Gram
-Chikli, P.H. No.32, within the limits of Grampanchayat Chikli, Janpad Panchayat Tarana, Tehsil Makdone & District Ujjain (M.P.). Bounded by: East by: Common Road, West
by: Gali & House of Laxman Singh, North by: Open Land of Hari Singh and South by: House of Laxman Singh.

Notice Dated 20-12-2025 Reserve Price: Rs. 7,27,000/- |  Auction Date & Timings: Zl\{lorl]'iamll(f;]ed

4717043000672 . . for a sum of Rs. 5,20,367.09- | Bid Increment: Rs. 30,000/- 2210-2026 & ishan Khan

Under SARG | Lr Virendr Singh | " ypees Five Lakh Twenty | EMD Amount: Rs. 72,700 | From 1100 am, to 02.00pm | 7974726613

] Slo Sher Singh & | Thousand Three Hundred Sixty (10% of RP) : L Mahendra
Trust- 11 with M/s . : ] L Inspection Date & Timings:

) 2) Mrs. Deu Bai Slo Seven and Nine Paise Only) Last date and Timings 16-09-2026 & F 11.00 Bramhane -

Jana Small Finance Sher Sinah due as on 11-12-2025 for submission of -09- rom 11.00.am. | 9929290202
Bank Limited. g Possession Type & Date: EMD: 21-10-2026 to 04.00 pm. Sumesh Mittal-

Physical on 13-07-2026 From 11 a.m. to 04.00 p.m. | Encumbrances: NOT KNOWN. | 9993587797

DESCRIPTION OF MORTGAGED PROPERTY
All that piece and parcel of land bearing Plot/House No.96/3, total admeasuring area of 950 Sq.Ft., together with construction thereon, Part of Survey No.666, P.H. No.52,
situated at Gram-Badgon, within the limits of Grampanchayat Jhalara, Tehsil Agar & District Agar Malwa (M.P.). Bounded by: East by: House of Rajendra Singh, West by:
Common Road, North by: Common Road and South by: House of Nahar Singh.

ST HES, TR T I (7397, fe e, Tusar (W1, ) i < d SuraR v H 58 a1 W 8 & i s 9 15
fo7 o ofie fetfiara B v o wah wdl Tt erafwit o game, S faffde eraft & erade 8 9 gd w8, )

foar foram S|
T W2 W6
G-19357 STaTe qa et ot
1.0, e

officer/secured creditor.

Place: Indore
Date: 03-10-2026

1. For detailed Terms & conditions of the sale, bid form, & others may also visit website of secured creditor/Assignee/Shriram Asset Reconstruction Private Limited at
https:/lIwww.shriramarc.com or website of our auction agency Mis. 4 Closure at web portal https://bankauctions.in & www.foreclosureindia.com . For any assistance,
you may email at id: info@bankauctions.in/nitesh@bankauctions.in or connect with our business parter M/s Jana Small Finance Bank Limited at contact numbers given
in the abvove table. These terms have to be signed by the bidder/s along with the bid form. The present notice is also uploaded on the official website of authorised

2. The intending bidder/s have to submit their EMD amount to be deposited by way of DD in the name of SARC-TRUST-11 and RTGS/NEFT in favour of SARC-TRUST-11;
Bank Name: ICICI Bank Limited; Branch Address: Mumbai - Kamani Kurla West; Bank Account Number: 196205004653; IFSC Code- ICIC0001962.
STATUTORY 30 DAYS SALE NOTICE UNDER RULE 9(1) OF SECURITY INTEREST (ENFORCEMENT) RULES 2002]

Th The borrowers/mortgagors/ guarantors are hereby notified to pay the sum as mentioned above along with up to dated interest and ancillary expenses before the date of

e-Auction, failing which the property will be auctioned/ sold and balance dues, if any, will be recovered with interest and cost.

Sd/- Authorised Officer, M/s Shriram Asset Reconstruction Private Limited
(Acting in its' capacity as Trustee of SARCTrust-11)
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